RAJYA SABHA

Friday, the 6th August, 2010/15th Sravana, 1932(Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS

Universal food entitiement

*181. PROF. ALKA BALRAM KSHATRIYA: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether the National Advisory Council (NAC) has recommended extension of universal

food entitlement to one-fourth of the poorest districts or the poorest blocks in the country;
(b) if so, the reaction of Government on the recommendation;

(c)  whether the implementation of food entitlement would be extended to other schemes;

and
(d) ifso, the details thereof?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI
SHARAD PAWAR): (a) to (d) A statement is laid on the Table of the House.

Statement

(a) and (b) The National Advisory Council (NAC) has not made any recommendation to the

Government.

(c) and (d) In view of the above, does not arise.
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SHRI S.S. AHLUWALIA: Sir, the World Food Summit held in 1996, known as Rome
Declaration on World Food Security, passed a resolution that "We the heads of the State and
Government...reaffirm the right of everyone to have physical and economic access to safe and
nutritious food, consistent with the right of adequate food and the fundamental right of everyone to
be free from hunger". India is one of the signatories to this Declaration. | would like to know, through
you, Sir, when is the Government of India going to ratify this through an Act and provide safe food to
each and every Indian, whether he is a poor or a middle class person or a person living above poverty

line at affordable prices?



SHRI SHARAD PAWAR?: If he recollects the statement of the hon. President in the last
Parliamentary Session, the hon. President said 'food for all and at special rates for those who are
below poverty line'. So, the Government of India's total approach is to take the responsibility of food

for all, and special precaution will be taken for the section which is vulnerable.
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SHRI SHARAD PAWAR: Sir, it is the desire of the Government of India to introduce the

scheme, if possible, with effect from 2nd October, 2010
Winding up of National Means-cum-Merit Scholarship Scheme

*182. SHRI NAND KUMAR SAI: Will the Minister of HUMAN RESOURCE DEVELOPMENT be

pleased to state:

(a) whether Government proposes to wind up the corpus of Rs. 1000 crore under the

National Means-cum-Merit Scholarship Scheme;
(b) if so, the details thereof and the reasons therefor;

(c) the details of alternative arrangements made by Government to fund the scholarships

and related expenditure under the said scheme; and
(d) the number of students benefited so far under the scheme since its inception?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL SIBAL): (a) to (d) A

statement is laid on the Table of the House.





